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Government of India
hief Controller of Accounts

Office of the Principal C Ministry of Finance
Central Board of Indirect Tax & CUStOThSi
A.G.C.R. Building, New 997 4
Ph. No.: 011-23702308, 237022
021
Comp/Rev/4.1/RT1/(6)/2021-22/(No.17)/ Di\ 24/05/2
To,
M/s. Ram Bajaj and Co Chartered Accountants,
Near Gattani School, Nokha
Bikaner.
Rajasthan, Pin:334803
Sub.: Your online RTI Application No. OPCCA/R/T/21/00024 dated 19.05.2021
under RTI Act, 2005 Act — Regarding.
Sir,

A. | am to refer to your online RTI Application mentioned above forwarded by Central
Bo_ard_ of Excise and Cqstom's - Central Excise on 19/05/2021 With Reference
Number : CBECE/R/E/21/00492 on the subject Gl.tedabﬂvﬁfersupplv of information.
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NET PENALTIES (FINANCIAL YEAR 2017-18) (IN CRORES) NET PENALTIES (FINANCIAL YEAR 2019-20) (IN CRORES)
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APRIL 21.01 (Upto Feb'2021)
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Annexure "A"




